
Sl. No. Name and Designation of the Officer Civil Criminal Total

1
Sri  Subhasish Sharma Roy,                                                                                

District and Sessions Judge, Agartala
816 314 1130

2

Addl.District & Sessions Judge., (Court No. 2), Agartala (Vacant)

Charge remains with Sri Purandar Prasad Paul, Addl.District & 

Sessions Judge, Agartala

708 385 1093

3
Sri Purandar Prasad Paul,                                                                                              

Addl.District & Sessions Judge,(Court No. 3),Agartala(EXCL. POCSO)
0 78 78

4
Sri Soumyo Bikash Das,                                                                                                                   

Addl.District & Sessions Judge, (Court No. 4), Agartala
636 372 1008

5
Sri Sunil Kumar Singh,                                                                                        

Addl.District & Sessions Judge, (Court No. 5), Agartala(FTSC)
260 332 592

6
Smt. Sharmistha Mukherjee, 

Special Judge (CBI) Court, Agartala.
0 17 17

7
Sri Ramdas Chattopadhyay,                                                                                                                

Judge, Family Court, Agartala
555 441 996

8
Sri Uttam Hrishi Das,

Addl.Judge, Family Court, Agartala.
532 473 1005

9
Smt. Tanusree Debnath,                                                                                              

Civil Judge (Sr. Div) & Asstt. Sessions Judge, (Court No.1), Agartala
660 40 700

10
Smt. Anindita Deb Ray,                                                                                           

Civil Judge (Sr. Div) & Asstt. Sessions Judge, (Court No.2), Agartala
811 40 851

11
Sri Saikat Das,                                                                                                                

Chief Judicial Magistrate-cum-Civil Judge (Sr. Div), Agartala
276 1615 1891

12
Sri Raja Gupta,                                                                                        

Addl.Chief Judicial Magistrate-cum-Civil Judge (Sr. Div), Agartala 
89 1953 2042

13

Civil Judge (Jr. Div)-cum-JM., First Class, (Court No. 1), Agartala 

(Vacant), Charge remains with Smt. Debjani Majumder, Civil 

Judge(Jr.Div.)-cum-JM., First Class,  Agartala.
249 527 776

14
Smt. Debjani Majumder,  

Civil Judge (Jr.Div.)-cum-JM., First Class, Court No.2, Agartala. 143 616 759

15
Sri Abhijit Adhikari,                                                                                                      

JM., First Class-cum-Civil Judge (Jr. Div),(Court No. 1), Agartala 
51 813 864

16
Smt. Swastika Das,                                                                                                                                 

JM., First Class-cum-Civil Judge (Jr. Div),(Court No. 2), Agartala 
25 1219 1244

17
Smt. Archana Reang,

JM., First Class-cum-Civil Judge (Jr. Div),(Court No. 3), Agartala 50 887 937

18
Sri Bikash Debbarma,

JM., First Class-cum-Civil Judge (Jr. Div), (Court No. 4), Agartala 
24 823 847

19
Md. Farhad Islam,                                                                                                                         

JM., First Class-cum-Civil Judge (Jr. Div),(Court No.5), Agartala(FTC)
49 750 799

20
Smt. Baishali Choudhury,                                                                                                          

JM., First Class-cum-Civil Judge (Jr. Div), (Court No.6), Agartala(FTC) 
37 731 768

5971 12426 18397

SI. No. Name of the Station Civil Criminal Total
1 Agartala 4884 11512 16396

4884 11512 16396
2 Family Court, Agartala 555 441 996

3 Addl. Judge, Family Court, Agartala 532 473 1005

1087 914 2001

5971 12426 18397

Total

Grand Total

West Tripura  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 29.02.2024 

Court- wise pendency of Cases as on 29.02.2024 

Total

Station-wise pendency of Cases as on 29.02.2024 

Total



SI. 

No.
Name and Desigantion of the Officer Civil Criminal Total

1
Sri Ashutosh Pandey,                                                                                                              

District and Sessions Judge, Udaipur
194 169 363

2
Sri Manabendra Debbarma,                                                                                  

Addl. District and Sessions Judge, Udaipur
184 135 319

3
Sri  Subhra Nath,                                                                                                        

Judge, Family Court, Udaipur
181 284 465

4
Sri Motom Debbarma,                                                                                                                               

Civil Judge (Sr. Div) & Asstt. Sessions Judge, Udaipur 
326 75 401

5
Smt. Debaleena Kilikdar,                                                                                                  

Chief Judicial Magistrate-cum-Civil Judge (Sr. Div), Udaipur
122 442 564

6

Civil Judge(Jr. Div)-cum- JM., First Class, Udaipur (Vacant) 

Charge remains with Smti. Mohana Deb, JM, First Class-cum-

Civil(Jr.Div.), Udaipur
42 505 547

7
Smt Mohana Deb, 

JM., First Class-cum-Civil Judge (Jr. Div) (Court No. 1), Udaipur
9 405 414

8

Smt Dipannita Ganguly,                                                                                                                                                            

JM., First   Class-cum-Civil Judge (Jr. Div),  (Court No. 2),  

Udaipur

15 472 487

9
Sri Ayan Choudhury,                                                                                                        

SDJM-cum-Civil Judge (Jr. Div), Amarpur
12 415 427

10
Smt. Debanjana Bhattacharjee,                                                                                                           

Civil Judge (Jr. Div) -cum-JM., First Class, Amarpur 
7 457 464

1092 3359 4451

SI. No. Name of the Station Civil Criminal Total

1 Udaipur 892 2203 3095

2 Amarpur 19 872 891

911 3075 3986

3 Family Court, Udaipur 181 284 465

1092 3359 4451

Station-wise pendency of Cases as on 29.02.2024 

Total

Grand Total

Gomati  District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 29.02.2024 

Court- wise pendency of Cases as on 29.02.2024 

Total



SI. No. Name and Designation of the Officer Civil Criminal Total

1
Sri Sankar Lal Dutta,

District & Sessions Judge, Belonia
359 230 589

2
Sri Dharmendu Das                                                                                                                                      

Addl.District & Sessions Judge, Belonia 30 0 30

3

Judge, Family Court, Belonia, (Vacant),

Charge remains with Sri Sankar Lal Dutta, Addl. District & Sessions 

Judge, Belonia
208 119 327

4
Sri Sushanta Debbarma,                                                                                                             

Civil Judge (Sr. Div) & Asstt. Sessions Judge, Belonia
110 35 145

5
Sri Dulal Kanti Sukla Das,                                                                                                                      

Chief Judicial Magistrate-cum-Civil Judge (Sr. Div), Belonia 41 692 733

6
Sri Aritra Das,                                                                                                         

Civil Judge (Jr. Div)-cum-JM., First Class, Belonia 143 505 648

7
Smt. Chirasmita Chakraborty,                                                                                            

JM., First  Class-cum-Civil Judge (Jr. Div), Belonia 34 439 473

8
Sri Tapan Debbarma,   

Addl.District & Sessions Judge, Sabroom  63 53 116

9

SDJM-cum-Civil Judge (Jr. Div), Sabroom (Vacant),

Charge remains with Sri NR Rakesh Das, Civil Judge (Jr. Div)-cum-

JM., First Class, Sabroom
15 543 558

10
Sri N R Rakesh Das,                                                                                                       

Civil Judge (Jr. Div)-cum-JM., First  Class, Sabroom 43 416 459

1046 3032 4078

SI. No. Name of the Station Civil Criminal Total

1 Belonia 717 1901 2618

2 Sabroom 121 1012 1133

838 2913 3751

3 Family Court, Belonia 208 119 327

1046 3032 4078

Total

Station-wise pendency of Cases as on 29.02.2024 

 Total

 Grand Total

South Tripura  District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 29.02.2024 

Court- wise pendency of Cases as on 29.02.2024 



SI. No. Name and Designation of the Officer Civil Criminal Total

1
Smt. Sudipta Choudhury,                                                                                                       

District and Sessions Judge, Kailashahar 128 169 297

2
Sri Amrendra Kumar Singh,                                                                                         

Additional District and Sessions Judge, Kailashahar 10 69 79

3
Sri Gobinda Das,                                                                                                                                       

Judge, Family Court, Kailashahar                                                                                                          148 351 499

4
Smt. Ishika Dan,                                                                                                  

Civil Judge(Sr. Div) & Assistant Sessions Judge, Kailashahar
279 15 294

5
Smt. Deepa Bhattacharyya,                                                                                                                                          

Chief Judicial Magistrate-cum-Civil Judge (Sr. Div), Kailashahar 120 930 1050

6
Smt. Papri Debbarma,                                                                                                      

Civil Judge (Jr. Div)-cum- JM First Class, Kailashahar 208 525 733

7
Smt. Susmita Das,                                                                                                                                                                

JM., First Class-cum-Civil Judge (Jr. Div), Kailashahar (Court No.1) 71 499 570

8

JM, First Class-cum-Civil Judge(Jr. Div.), (Court No.2),Kailashahar  

(Vacant),  Charge remains with Smt. Susmita Das, JM., First Class-

cum-CJ (Jr.Div), Kailashahar
51 410 461

1015 2968 3983

Sl. No. Name of the Station Civil Criminal Total

1 Kailashahar 867 2617 3484

867 2617 3484
2 Family Court , Kailashahar 148 351 499

1015 2968 3983

Court- wise pendency of Cases as on 29.02.2024 

Total
Station-wise pendency of Cases as on 29.02.2024 

Total

Grand Total

Unakoti  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 29.02.2024 



Sl. No. Name and Designation of the Officer Civil Criminal Total

1
Sri Angshuman Debbarma,                                                                                                

District and Sessions Judge, Dharmanagar
275 271 546

2
Sri Mridul Chakraborty,                                                                                                                                                                      

Additional District & Sessions Judge, Dharmanagar                                                                                          
167 317 484

3
Judge, Family Court, Dharmanagar (Vacant)                                                                                                                          

Charge remains with Sri Mridul Chakraborty
205 116 321

4
Sri  Shaurav Saha,                                                                                                                    

Civil Judge (Sr. Div) & Asstt. Sessions Judge, Dharmanagar
222 11 233

5
Sri Saamyajyoti Debnath,                                                                                                                       

Chief Judicial Magistrate-cum-Civil Judge (Sr. Div.), Dharmanagar
117 737 854

6
Smt. Aparajita Singha,                                                                                                                

Civil Judge (Jr. Div)-cum- JM., First Class, Dharmanagar 
194 912 1106

7
Smt. Lisa Debbarma,                                                                                                 

JM., First Class-cum-Civil Judge (Jr. Div), Dharmanagar
76 906 982

8
Sri Piyush Priyadershi,                                                                                                                       

SDJM-cum-Civil Judge (Jr. Div), Kanchanpur 
1 261 262

9
Sri Sumir Bag,                                                                                                                                                

Civil Judge (Jr. Div)-cum- JM., First Class, Kanchanpur  
6 297 303

1263 3828 5091

SI. No. Name of the Station Civil Criminal Total

1 Dharmanagar 1051 3154 4205
2 Kanchanpur 7 558 565

1058 3712 4770
3 Family Court, Dharmanagar 205 116 321

1263 3828 5091

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 29.02.2024 

Court- wise pendency of Cases as on 29.02.2024 

Total
Station-wise pendency of Cases as on 29.02.2024 

Total

Grand Total

North Tripura  District



Sl. No. Name and Designation of the Officer Civil Criminal Total

1
Sri Prakash Kumar,                                                                                               

District & Sessions Judge, Sonamura 
259 542 801

2
Sri Yoginder Pal,                                                                                       

Judge, Family Court, Sonamura
81 123 204

3
Sri Subhadeep Saha,                                                                                               

Chief Judicial Magistrate-cum-Civil Judge (Sr. Div), Sonamura
224 513 737

4
Sri Kaushik Bhattacharjee,                                                                                                           

Civil Judge (Jr. Div)-cum- JM., First Class, Sonamura
65 496 561

5
Smt. Madhumita Pal,                                                                                                                      

JM., First  Class-cum-Civil Judge (Jr. Div), Sonamura,                                                                   
34 565 599

6
Sri Debashis Kar,                                                                                  

Additional District & Sessions Judge, Bishalgarh 
175 306 481

7
Sri Gaurav Kumar Shahi,                                                                                       

SDJM-cum-Civil Judge (Jr. Div), Bishalgarh
42 1330 1372

8
Sri Ali Haydar Khan,                                                                                                      

Civil Judge (Jr. Div)-cum- JM., First Class, Bishalgarh
110 1117 1227

990 4992 5982

SI. No. Name of the Station Civil Criminal Total

1 Sonamura 582 2116 2698

2 Bishalgarh 327 2753 3080

909 4869 5778
3 Family Court , Sonamura 81 123 204

990 4992 5982Grand Total

Sepahijala  District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 29.02.2024 

Court- wise pendency of Cases as on 29.02.2024 

Total

Station-wise pendency of Cases as on 29.02.2024 

Total



Sl. No. Name and Designation of the Officer Civil Criminal Total

1
Smt. Sankari Das,                                                                                                                     

District and Sessions Judge, Khowai,                                                                                                  
100 224 324

2
Sri Rajib Bhattacharjee,                                                                                                      

Addl.District & Sessions Judge, Khowai
102 152 254

3
Sri Veda Pratim Debbarma,                                                                                      

Judge, Family Court, Khowai 
66 74 140

4
Sri Ramanuj Bhattacharjee,                                                                                                           

Civil Judge (Sr. Div) & Asstt. Sessions Judge, Khowai
108 39 147

5
Smt. Nandita Bhattacharyya,                                                                                         

Chief Judicial Magistrate-cum-Civil Judge (Sr.Div), Khowai
38 1301 1339

6
Smt. Reena Debbarma,                                                                                                                                

Civil Judge (Jr. Div)-cum- JM., First Class, Khowai 
50 1374 1424

7
Smt. Purabi Jamatia,                                                                                                

JM., First Class-cum-Civil Judge (Jr. Div), Khowai
23 1320 1343

487 4484 4971

Sl. No. Name of the Station Civil Criminal Total

1 Khowai 421 4410 4831

421 4410 4831
2 Judge, Family Court, Khowai 66 74 140

487 4484 4971

Total

Grand Total

Khowai  District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 29.02.2024 

Court- wise pendency of Cases as on 29.02.2024 

Total

Station-wise pendency of Cases as on 29.02.2024 



Sl. No. Name and Designation of the Officer Civil Criminal Total

1
Sri Gautam Sarkar,                                                                                      

District and Sessions Judge,  Ambassa 
73 161 234

2
Sri Anshuman Chowdhury                                                                                               

Additional District and Sessions Judge,  Ambassa 
51 79 130

3
Sri Arindam Paul,                                                                                                       

Judge, Family Court, Ambassa,
16 37 53

4
Sri Rahul Roy,                                                                                                                 

Civil Judge (Sr. Div) & Assistant Sessions Judge, Ambassa 
39 3 42

5
Sri Satyajit Das,                                                                                                                       

Chief Judicial Magistrate-cum-Civil Judge (Sr. Div), Ambassa
40 122 162

6
Smt. Ranjabati Roy,                                                                                             

Civil Judge(Jr. Div)-cum- JM., First Class, Ambassa
4 127 131

7 Sri Surya Deo Singh,                                                                                               

Additional District & Sessions Judge, Kamalpur 92 149 241

8 Smt. Madhumita Biswas,                                                                                                              

SDJM-cum-Civil Judge (Jr. Div) Kamalpur 10 725 735

9 Civil Judge(Jr.Div)-cum-JM., First Class, Kamalpur (Vacant)

Charge remains with Smt.Madhumita Biswas, SDJM-cum-CJ 

(Jr.Div)-cum-JM, 1st Class, Kamalpur                                                                                      
75 292 367

10 Sri Avinash Jamatia,                                                                                                  

SDJM-cum-Civil Judge (Jr. Div), Longtharai Valley
14 109 123

11 Sri Amlan Mukherjee,                                                                                                      

Civil Judge (Jr. Div)-cum- JM., First Class, Longtharai Valley
18 890 908

12 Sri Thomas Lalditsaka Darlong,                                                                                                                 

SDJM-cum-Civil Judge (Jr. Div)., Gonda Twisa
2 68 70

13 Sri Sushobhan Das,                                                                                                                  

Civil Judge (Jr. Div)-cum- J.M., First Class., Gonda Twisa
6 62 68

440 2824 3264

SI. No. Name of the Station Civil Criminal Total

1 Ambassa 207 492 699

2 Kamalpur 177 1166 1343
3 Longtharai Valley 32 999 1031
4 Gonda Twisa 8 130 138

424 2787 3211
5 Family Court, Ambassa 16 37 53

440 2824 3264

Station-wise pendency of Cases as on 29.02.2024 

Total

Grand Total

Dhalai  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 29.02.2024 

Court- wise pendency of Cases as on 29.02.2024 

Total



Sl. 

No.
Name of the District (s) Civil Criminal Total

1 West Tripura  District, Agartala 5971 12426 18397

2 Gomati District, Udaipur 1092 3359 4451

3 South Tripura  District, Belonia 1046 3032 4078

4 Unakoti Judicial District, Kailashahar 1015 2968 3983

5 North Tripura  District, Dharmanagar 1263 3828 5091

6 Sepahijala District, Sonamura 990 4992 5982

7 Khowai  District, Khowai 487 4484 4971

8 Dhalai  District, Ambassa 440 2824 3264

12304 37913 50217

District-wise pendency of Civil and Criminal Cases as on 29.02.2024 

Total


